~ No. O.A. 351/00557/2017

1 0.a. 557.2017

CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH
(CIRCUIT AT PORT BLAIR)

Date of order: 15.02.2018

Hon’ble Mr. V. Ajay Kuma,r,‘fJudiciaI Member
Hon’ble Dr. Nandita Ch‘atterjee, Administrative Member

Shri M. Santhaiah,
Sl/o. Late S. Mookan,
R/o Mohanpura Village,

Port Blair Tehsil, | N
Aged about 38 years, |
Presently worklng,,as

A & N Islands
Port Blalr - 7441 01

,&:

'Y &_ N Admm”istratlon,
Port Blair—.744101.

4. The Secretary-Cum-Director,
Directorate of Transport,
A & N Administration,
Port Blair — 744101.

5. The Deputy Director, _
Directorate of Transport,
Andaman & Nicobar Admlnlstratlon,

Port Blair — 744101.
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* CBunsel for the ofF cial respondents

2 0.a. 557.2017

Forthe Applicant Mr. R. Kumar, Counsel |
For the Respondents : Mr. M. Tabraiz, Counsel -
ORDER(Oral) |

Per Mr. V. Ajay Kumar, Judicial Member: | ‘

-~ Heard Mr. R. Kumar, Ld. Counsel for the appllcant and Mr. M. Tabralz Ld.
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